F.No. 01(OI%)/Roster/CESTAT/ZOZO
Customs, Excise & Service Tax Appellate Tribunal
West Block No. 2, R.K. Puram, New Delhi-110066

Dated: 23.9.2020

ORDER NQ. 67 0f 2020

Hon'ble President is pleased to order the sitting commencing from

5.10.2020 to0 6.11.2020 for CESTAT, New Delhi as follows:

COURT | PERIOD | WORKASSIGNED |

Hon'ble Mr. Justice Dilip | From 5.10.2020 to 6.11.2020 g Customs, Excise and?

| Gupta, President and Sh. | | Service  Tax  Division |

' C. L. Mahar, Hon'ble | ’ Bench matters

' Member (Technical) ! i

Fh. Anil Choudhary, "H

" Hon’ble Member (Judicial) (

} Ms. Rachna Gupta,
Hon'ble Member (Judicial) L

I

L o
r

|

|
T N
From 5.10.2020 t0 6.11.2020 [\ Single Member Bench

|
| matters l

}
’"§i‘r‘i§fé“ﬁé"ﬁ§€&""é‘&%ﬁ
atters

|
T T e e e e e e ,F._.‘§
From 5.10.2020 t0 6.11.2020

3

i
|
\
——

1. All part heard matters arce released to be heard afresh by Regular Bench as per the above Bench
constitution on the respective dates on which they are posted.

2. During the period from 5.10.2020 to 6.11.2020, whenever Hon'hle President will be on tour or
on leave or doing Chamber Work, Sh. Anil Choudhary, Hon’ble Member (]} will be part of the
Division Bench and the Single Member cases listed before Member (]) will be heard by Ms. Rachna
Gupta, Hon'ble Member (J). If Sh. Anil Choudhary, Hon'ble Member (J) will also be on leave/tour,
Ms. Rachna Gupta, Hon'ble Member (J) will be a part of the Division Bench and the Single Member
cases will be adjourncd.

3. On cvery Friday afternoon, special bench sitting will be notified, ifany.

4. In the event of non sitting of a Bench, the adjourned dates of listed matters will he available on
the website www.cestatnew.gav.in in the link “Daily orders”.

By OrdeT

A .
(Bineesh Kumar K.S.)
Registrar

Copy to:-
SPS to Hon'ble President/Hon’ble Members/ P.A. to Registrar/ Dy. Registrar
(Judl)/Bar  Association/O/0  Chief Commissioner (AR)/ Notice Board/

Website/Guard File/Office Copy. X y—
%

Asst. Registrar



F.No.01(03)/Roster/CESTAT/2020
Customs, Excise & Service Tax Appellate Tribunal
West Block No. 2, R.K. Puram, New Delhi-110066

ORDERNO. 68 0f2020

Dated: 22.9.2020

Hon'ble President is pleased to modify the sitting commencing from 5/10/2020

to 1/1/2021 for CESTAT, Mumbai as follows:-

| COURT PERIOD WORK ASSIGNED j
pr. D. M. Misra, “Hon'ble | From 5/10/2020 to | Excise Division Bench Matters.
Member (Judicial) and S$h. C.J. | 1/1/2021
Mathew, Hon'ble Member l
(Technical)

]
Sh. S. K. Mohanty, Hon'ble | From 5/10/2020 to | Customs and Service Tax
Member (Judicial) and  Sh.| 30/10/2020 and from | Division Bench Matters.
Sanjiv Srivastgva, Hon'ble 16/11/2020 to 1/1/2021
Member (Technical) [ From 2/11/2020 to | Customs  Division  Bench
| 13/11/2021 Matters.

Sh. P. '/\njani Kumar, Hon'ble ! From 2/11/2020 to | Service Tax Division Bench !
Member (Technical) and Sh. | 13/11/2021 Matters l
Ajay Sharma, Hon'ble ! :
Qudicial) I e
Sh. Ajay Sharma, lon'ble . From 5/10/2020 to | Single Member Matters ;

' Member (Judicial) 1 30/10/2020 and  from | \

. ..,16/11/2020t01/1/2021 _ . ]

! Dr. Suvendu Kumar Pati, ! From 5/10/2020 to L Single Member Matters |

| Homble Member (judicial) | 1/1/2021 _— I

Note:

1. All part heard matters arc released to be heard afresh by Regular Bench as per the above Bench

constitution on the res

pective dates on which they are posted.

2. Whenever any Judicial Member who is a part of Division Bench will be on leave or tour, Dr. S. K. Pati,
Hon'ble Member (j) will be part of that Division Bench and Single Member cases listed before the
Member will be heard by Sh. Ajay Sharma, Hon'ble Member (]} if the Member (J) is not already sitting in
a DB. And, if Dr. S. K. Pati, Hon’ble Member (J) is on leave/ tour, Sh. Ajay Sharma, Hon'ble Member (J)
will be part of the Division Bench except during the period when the Member is alrcady sitting in
Division Bench and the Single Member matters listed before him shall stand adjourned.

3. In the event of leave or tour of any Member (Technical) the DB matters listed before that DB shall be
taken up by the other available DB and the Member (J) who was a part of the carlier DB shall hear Single
Member Bench Matters on those days.
4. On ecvery Friday afternoon special bench sitting if any will be notified with the approva!l of the
available Senior Member of Mumbai.
5. In the event of non sitting of a Bench, the adjourned dates of listed matters will be available on the
website www.cestatnew.gov.in in the link “Daily orders".

Copy to:-

s

By Order

A

(Bineesh Kumar K.S.)
Registrar

SPS to Hon’ble President/Hon'ble Members/ P.A. to Registrar/ Dy. Registrar (Judl.)/Bar Association/0/o

Chief Commissioner (AR)/ Notice Board/ Website/Guard File/Oftice Copy.

Acct Regictrar



F.No. 01(03)/Roster/CESTAT/2020
Customs, Excise & Service Tax Appellate Tribunal
West Block No. 2, R.K. Puram, New Delhi-110066

Dated: 21.9.2020

ORDER NO. 69 0f 2020

Hon'ble President is pleased to order the sitting commencing from

5.10.2020 to 1.1.2021 for CESTAT, Kolkata as follows:-

| COURT . PERIOD | WORKASSIGNED |
Sho oK Choudhary, | From 5/10/2020 to: Customs, Excise and |

\
E Hon’ble Member ' 16/10/2020 ' Service Tax Division |
' (Judicial) and  Sh. P.i Bench Matters.

Anjani Kumar, Member

|
|
i
|
j
i
|

' (Technical) i : |

'Sh. P. K. Choudhary, ' From 19/10/2020 to Single Member Bench

Hon'ble Member  1/1/2021 matters j
Note:

L Al part heard maiters are released to be heard afresh by Regular Bench as per the above Bench
constitution on the respective dates on which they are posted.

2. During the period {rom 5.10.2020 to 16.10.2020, if any Member will be unavailable the other
Member will hear Single Member matters as notied,

3. On every Friday afternoon, special bench sitting will be notified, if any.

4. In the event of non sitting of a Bench, the adjourned dates of listed matters will be available on
the website www.cestatnew.gov.in in the link “Daily orders”.

By Orde\'

s

(Bineesh Kumar K.S.)
Registrar

Copy to:-
SPS to Hon'ble President/Hon’ble Members/ P.A. to Registrar/ Dy. Registrar
(Judl.)/Bar Association/O/o Chief Commissioner (AR)/ Notice Board/
Website/Guard File/Office Copy. N

Asst. Registrar



F.No.01(03)/Roster/CESTAT/2020
Customs, Excise & Service Tax Appellate Tribunal
West Block No. 2, R.K. Puram, New Delhi-110066

Dated: 21.9.2020

~ ORDERNO. 70 0f 2020

Hon'ble President is pleased to order the sitting commencing from

5.10.2020 to 1.1.2021 for CESTAT, Chandigarh as follows.

COURT PERIOD WORK ASSIGNED l
|
Sh. Ashok Jindal, Hon’ble | From  5.10.2020  to | Single Member Bench |
Member (]) 1.1.2021 matters. }
Note :
1. In the event of non sitting of a Bench, the adjourned dates of listed matters will be available on the
website www.cestatnew.gov.in in the link “Daily orders”.
!
By Orde#
(Bineesh Kumar K.S.)
Registrar
Copy to:-

SPS to Hon'ble President/Hon’ble Members/ P.A. to Registrar/ Dy. Registrar
(Judl)/Bar Association/O/o Chief Commissioner (AR)/ Notice Board/
Website/Guard File/Office Copy. .

P

Asst. Registrar

VvV~



F.No.01(03)/Roster/CESTAT

/2020

Customs, Excise & Service Tax Appellate Tribunal
West Block No. 2, R.K. Puram, New Delhi-110066

ORDER NO. 71 0f 2020

Dated: 23.9.2020

Hon'ble President is pleased to order the sitting commencing from

5.10.2020 to 1.1.2021 for CESTAT, Chennai as follows.

i COURT PERIOD | WORK ASSIGNED l
'Ms.  Sulekha  Beevi, From 26.10.2020 to [ Customs, Excise and
Hon'ble Member | 30.10.2020 | Service Tax Division
(Judicial) and Sh. P. | Bench matters.
Anjani Kumar, Hon’ble
Ll\/_le_m_b_er (Technical) o
'Ms.  Sulekha  Beevi, | From 5.10.2020 to | Single Member
{ Hon’ble Member \ 23.10.2020 and from | Matters.
(Qudical) 9112020t01.12021
'Sh. P. Dinesha, Hon’ble | From 5.10.2020 to | Single Member !
' Member (J) 9.10.2020, 19.10.2020 to | Matters. |
| 123.10.2020, 9.11.2020 to |
14122020 and  from

| 14.12.2020t01.1.2021 |

e e e s e

available on the

By Orde

Registrar

Note:
1. In the absence of Ms. Sulckha Beevi, Hon'ble Member (J), Sh, P. Dinesha, Hon’ble Member (J) will
he the part of the DB during the given period when the Member is available.
2. If the Technical Member of the Division Bench is un-available, the other Member of that Bench
will hear Single Member matters, as notified.
3. In the event of non sitting of a Bench, the adjourned dates of listed matters will be
website www.cestatnew.gov.in in the link “Daily orders™.
(Bineesh Kumar K.S.)
Copy to:-

SPS to Hon'ble President/Hon’ble Members/ P.A.
Chief Commissioner

(Judl.)/Bar Association/O/o
Website/Guard File/Office Copy.

to Registrar/ Dy. Registrar
(AR)/ Notice Board/

A

Asst. Registrar



F.No. 01(03)/Roster/CESTAT/2020
Customs, Excise & Service Tax Appellate Tribunal
West Block No. 2, R.K. Puram, New Delhi-110066

Dated: 23.9.2020

ORDER NOQ. 72 0f 2020

Hon'ble President is pleased to order the sitting commencing from

5.10.2020 to 1.1.2021 for CESTAT, Hyderabad as follows.

B

COURT , T H—

| WORKASSIGNED |

Sh. P. V. Subba Rao, Hon'ble | From 12102020 tg
Member (Technical) and Sh. P. | 16.10.2020, 2.11.2020 to

Service Tax Division

6.11.2020 and from } Bench matters |
J ;
{

Dinesha, Hon’ble Member

(Judicial)

} Sh. P. V. Subba Rao, Hon'ble From 5102020 to | Single ‘Member Bench |

7.12.2020t0 11.12.2020

i Member (Technical) [ 9.10.2020, 19.10.2020 f matters.
to 23.10.2020, |
19.11.2020 to 4.12.2020 | |

| ;
~and from 14.12.2020 to | ;

- 1.1.2021
I. During the period when Division Bench is sitting, if any Member will be unavailable the other
Member will hear Single Member matters as notied.
2. Inthe event of non sitting of'a Bench, the adjourned dates ol listed matters will he available on
the website www.cestatnew.gov.ip in the link “Daily orders”.
By Order
(Bineesh Kumar K.S.)
Registrar
Copy to:-

SPS to Hon'ble President/Hon’ble Members/ P.A. to Registrar/ Dy. Registrar
(Judl.)/Bar Association/O/o  Chief Commissioner (AR)/ Notice Board/
Website/Guard File/Office Copy. -

ASst. Registrar



F.No.01(03)/Roster/CESTAT/2020
Customs, Excise & Service Tax Appellate Tribunal
West Block No. 2, R.K. Puram, New Delhi-110066

Dated: 21.9.2020

ORDERNO. 73 0f 2020

Hon’ble President is pleased to order the sitting commencing from

5.10.2020 to 18.12.2020 for CESTAT, Allahabad as follows:-

COURT PERIOD WORK ASSIGNED j\
Ms. Archana Wadhwa, | From 5.10.2020 to | Single Member Bench |
Hon’ble Member | 18.12.2020 matters. |
. |
(Judicial) ’
]
Note:
1. In the event of non sitting of a Bench, the adjourned dates of listed matters will be available on the
website www.cestatnew.gov.in in the link “Daily orders”.
By Ordeﬁ
(Bineesh Kumar K.S.)
Registrar
Copy to:-

SPS to Hon'ble President/Hon’ble Members/ P.A. to Registrar/ Dy. Registrar
(Judl)/Bar Association/0/o Chief Commissioner (AR)/ Notice Board/
Website/Guard File/Office Copy. .

Asst. Registrar



F.No.01(03)/Roster/CESTAT/2020
Customs, Excise & Service Tax Appellate Tribunal
West Block No. 2, R.K. Puram, New Delhi-110066

Dated: 25.9.2020

ORDER NO. 74 0f2020

Honble President is pleased to order the sitting commencing from

5.10.2020 to 1.1.2021 for CESTAT, Bahgalore as follows.

COURT PERIOD WORK ASSIGNED
Sh. S. S. Garg, Hon’ble | From 19.10.2020 to | Customs, Excise and
Member (Judicial) and Sh. | 23.10.2020 and from | Service Tax Division
P. Anjani Kumar, Hon’ble 16.11.2020 to 1.1.2021 Bench matters.
Member (Technical) -
Sh. P. V. Subba Rao,|From .26.10.2020 to | Customs, Excise and

Hon’ble Member | 29.10.2020 Service  Tax  Division

(Technical) and Sh. P. Bench matters. |

Dinesha, Hon'ble Member | ‘
- (Judicial) ; |

|

I !

|Sh. S_S. Garg, Honble From  5.10.2020 to | Single Member Bench

| Member (Judicial) 116.10.2020, 26.10.2020 | matters.
| 'to 29.10.2020 and from !
1 2.11.2020 to |
& e........./13122020
Note:
1. Whenever any Member of a Division Bench is un-available, the other Member of

that Bench will hear Single Member matters, as notified. If Sh. P. Dinesha, Hon'ble
Member (J) is on leave on any day between 26.10.2020 to 29.10.2020, Sh. S. S.
Garg, Hon’ble Member (J) will preside the Division Bench.

2. In the event of non sitting of a Bench, the adjourned dates of listed matters will be
available on the website www.cestatnew.gov.in in the link “Daily orders”.

By Order

Ao |

(Bineesh Kumar K.S.)
Registrar
Copy to:-
SPS to Hon'ble President/Hon’ble Members/ P.A. to Registrar/ Dy. Registrar
(Judl.)/Bar Association/0/o Chief Commissioner (AR)/ Notice Board/
Website/Guard File/Office Copy. %\'M
Asst. Registrar



F.No.01(03)/Roster/CESTAT/2020
Customs, Excise & Service Tax Appellate Tribunal
West Block No. 2, R.K. Puram, New Delhi-110066

ORDER NQ. 750f2020

Dated: 22.09.2020

Hon'ble President is pleased to order the sitting commencing from

5.10.2020 to 1.1.2021 for CESTAT, Ahmedabad as follows:

| COURT PERIOD WORK ASSIGNED i
Sh. Ramesh Nair, Hon’ble | From 5.10.2020 to | Customs, Excise and Service E
Member (Judicial) and Sh.| 4 1.2021 Tax Division Bench Matters ‘l
Raju, Hon'ble Member “
(Technical) ]‘
Sh. Ramesh Nair, Hon’ble | Every Thursday afternoon | Single Member Benc}j
Member (Judicial) starting from 8.10.2020 | matters \

(after DB is over) ‘
Sh. Raju, Hon’ble Member | Every Thursday afternoon Single  Member  Bench |

1 (Technical) starting from 8.10.2020 | matters E

| (after DB is over) |

l Note: o
1. Whenever any Member of a Division Bench is un-available, the other Member of that Bench will

hear Single Member matters, as notified.
2. In the event of non sitting of a Bench, the adjourned dates of listed matters will be available on the

website www.cestatnew.gov.in in the link “Daily orders”.

Copy to:-

|
!
- o N

(Bineesh Kumar K.S.)
Registrar

SPS to Hon'ble President/Hon'ble Members/ P.A. to Registrar/ Dy. Registrar

(Judl.)/Bar

Association/0/o

Website/Guard File/Office Copy.

Chief Commissioner

(AR)/ Notice Board/

)\K

Asst. Registrar



